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O R D F. R
Thole shall he bweclal Bench M \Aumbm on 8.7.2019 h» attend the muncrs lxsled hcfme

Shn w. Slngh. Membcr (Judmal) 4nd «mi anikumm Duzmmmy. \lembcr (lechmcal). The

Spacial Bench shall unmpnsc of
s ecnlflem m ’Llu‘mhai

1 53m MK. )hmual Mcmbmjudacmw
2 Shn Rawkumu} Dummam: Membeuln hnicnl)

Shrl M. K Shnmal. Member (Judicial) ~hal| llvsl \nkc up Khe mailers ol'lhe Special Bench

and Khsn amend the mailers of lhclr mm Single Bench

The Constituthm of Bmch as per «c5! on 4‘ 9 (3) oflhe Companies Act. 2013.

This \s in modlficnnon (xfOrdcr orvvcn number dulcd 26 9.2018 for 8 7.2019 only.

lhis \ssues Mm me appro‘ .11 3f H 0mm: Pmsudem, N( 1,1.

(ShivWRummy. VL 'r
Telephone: 24363451

Copy my

1 v.5 mHon'hch’residsn Nanonal Company Law Trihuml.Ne\\ Dam.

2. Hon‘ble Members. National Company Luv. 'lnlwunal.

3 StczemrnyalionalV' mpan} Lam mmmwew mm.
4. 0mm of \la‘icml Compan} me mmlms. Prlnmpal Bcnch. New Dclhi'KolkaIm’Mumbm'

Chum ‘AhmedabadAllahabJA/chzalunm mama}! Guwaluli'llydcrabadr.lmyur/(Iutwck.

5. vs m Joim Secretary (Sh. (iyane,~l\wurKme Singh) Miniswy ol'Ccrpnrats Affmrs. New Delhl.

6,
7. aunl'ims ol'hdlu. [10. Ne“ Delhi.

5 The lnsmute ofCumpany l commits m‘ Imus. 1cm. Iluus: 22. lnstkuuonal Am Lodhi Roam

New Delln 7110003
9, [Ive lnslltulc cfcosl Accounnma ul‘ ndnL ('VlA lihzmam 3 lnstllulimml Area. Lodhi Road NE“

Dell-n-l I (1003
10. Corpome Law Adwwr. 158‘ Emu“ Encla‘ e Falmn Road. Nw Delhi-110057,

11, laxmnn Alhcd Serum le . 5967..We“ Romk Road. Dclhl.

12. The All lndm choncr Pu le,,?1-l)_'u‘ Block. Delhi High Court, New Delhi.

13. Bar Count .Ne“ Delhi'Mumbai


